™

RESERVED

CENTRRL‘RDNINISTRATIUE TRIBUNAL, ALLAHABAD

Registration No., 66 of 1986

Chauthi & Otha IS PP S F\pplicantﬂ

n of India & others TS L Respondents

connected with

(1) Registration No. 30 of 1986

Usrsus C.E.(Const)NE R1ly G!Pur & Anoter

grikant & others

(2) Registration No. 29 of 1986

thers Versus Union of India & Another

shiv Nath & O

(3) Registration No. 59 of 1986

Hari Kishore & 0th

grs \Usrsus Union of India & Others

65 of 1986

Versus union of India

(4) Registration No.
& Others

Raghubir and Others

Hon. Ajay Johri, AeMe

Hon. G.S.Sharmag, J.M.

(By Hon.Ajay Johri, A.M.)
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